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\ » | CENTRAL ADMIN ISTRAT IVE TRIBUNAL
o ) L BANGALORE BENCH - |

Sécond Floor, ;
Commercial Complex,
Indirenagar,
BANGALORE -~ 560 ©33.
Dated:z 1 MAR 1995

© 552 of 1995,

APPLIGAT ION NO.

- APPLICANTS: gpt:Nagamma and Thirteen others.
‘ V/So . E j ‘- »

'EESPO\IDEI\ITSecrefary,Ministry, of Railﬁqys JNew Delhi
_ and three others., ‘ ‘

To

1. Sri.M.Raghavendra Achar,Advocate,
No.1074 and 1075, Fourth Cross,
Second Main,Sreenivasanagar,

Bangalore-560 050, .

‘ Subject:-‘Forwarding cOpiés of the Orders péssed'by the
.~ Central Administrative Tribunal,Bangalore-38.
T e XX X . A
'.  Please find-enclosed herewith a copy of the Order/

' Stay Crder/Intcrim Order, passed by this Tribunal in the above.
‘ 09-03-1995.

_ mentioned -application(s) on
. Feaued QL -
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Orders of Tribunal \“ ;

Date Oﬂnce Notes

-

1 - - is_n'_/(m)mm
. ©| Marcit 9 1995.

1

Shn M R Achar, learned counsel

| for the appllcant;s says tha‘t he does
(1 _ ' not press thls appllcatlon‘ Accord-
4 . :mgly this apphcatlon is ‘dismissed
e e — - - | as not ,pr‘ess.ed. o _‘ .
: S~ S~

,‘.-.,u_MA‘,-:._T_l.g-;._._,_._,_,_,,J,M:.,,,.,.f—.- e e e e e e
7. | | - [ MEMBER(A) - . .. \JICE-CHAIRHAN.

2

.

‘Central Administrative Tribunal
Bangalore Bench
Bangalore
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